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- students are required to be di-
.veried, preferably at the stages of

Class X and Class Xl towards -

vocational streams;

- even distribution of enroiment
across different regions so that
benefits of higher education could
be extendad to all parts of the
country;

- suitable norms and formula to be
evoived for determining the finan-
cial requirements of Universities;

. - U.G.C. should do away with the
matching grant system and pro-

vlde100peteemdevalopmmtd
grants;

- Universities should be encouraged
to mobilise revenues;

- safeguarding the financial au-

tonomy of universities.

Government has taken note of the con-

sensus arrived at the Seminar. Most of the’
points deliberated upon the already being

implemented. For instance the University
Grants Commission has accepted, in prin-
ciple, to open regional offices. Andhra
Pradesh has already set up State Council of
Higher Education and some other States
areinthe process of setting up the Councils.

Under the scheme of vocationalisation -

started in 1988, the Central Government
have so far approved 10,316 vocational
sections thus creating facilities for diversion
of about 5.16 lakh studetns at +2 stage to
vocational streams. Upto 1920-91, an
amountof Rs. 199.96 croreshasbeenspent
for implementation of the programme. As
regards norms for determining financial re-
quirement, most universities have their own
Finance Committee which approve annual
budget keeping in view the requirement of
funds consistent with avallability of resources.
UGC provides Plan assistance to all eligible
‘universities. For books and journals, equip-
ments, staff, women's hostels and library
buiidings, this assistance is on 100% basis.

smmammmmm ‘
vmwbysmewam their-contsl- - -
bution in some of the development

ptogunmeslscadduedmy :

mmmdsomwm

_ needfor administrative autonomy withinthe

universities. The Gnanamm Commitiee on
managementi of Universities have alsomade
simitar recommendations. it would beforthe
concerned .university and State Govem-
ment 10 take appropriate stdps to achieve
daeamrdisaﬁonwnhhme universities. i

University for Engineers of
Hardware and Software

201: SHRI MRUTYUNJAYA NAYAK:

'Will the Minister of HUMAN RESOURCE
DEVELQPMENT be pleased to state:

(a) whether the Government propose
to open a University for the engineers of
hardware and software in computer,;

(b) i so, the details thereof, and
c .
(c) if not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) No such proposal is under
consideration of the Government.

(b) and (c). Do not arise.
Opening of Navodyi Vidyalayas ‘

202. SHRIMRUTYUNJAYANAYAK

SHRI NAWAL KISHORE RAI :

SHRI V. DHANANJAYA
KUMAR :

SHRI BARE LAL JATAV :

SHRI JANARBAN MISRA :

SHRI P.M. SAYEED :

SHRI R. JEEVARATHINAM :

PROF. PREM DHUMAL :

PROF. KV. THOMAS :

Will the Minister of HUMAN RE-

)
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SOURCE DEVELOPMENT be pleased to
state:

(@) the number of districts covered

mmﬂavodaya\ndydayasmumn
the country, State-wise

(b) the number of districts where
Navodaya\lidyalayasmlkdywbeuup
during 1992-93, State-wise;

(c) the number of remaining districts
which are not covered by the above scheme,
State-wise; and

(d) the time by which ali the districts in
the country aretikely to be providex with one
Navodaya Vidyalaya each?

STATEMENT

FEBRUARY 25, 1982
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THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRE ARJUN
SINGH): {a) to (). A statement giving
details for districts where Navodaya
Vidyalayas have baen opened, proposedto
be opened during 1992-93 and the remain-
ing Districts, State-wise is enclosed.

(d) The Scheme of Navodaya
Vidyalayas ernvisages setting up of one
Navodaya Vidyalaya onan average, in sach
district of the country. The Government
aims, at present, 10 achieve this objective, if
possible, during the next three years, sub-
jact to the avallability of resources and suit-
able proposais with requisite facilities from
the State Government concernad.

DauﬂsofDlsMawlwraNawdayaVidyalammMMag prmedbbo
opened during 1992-83 and the remaining Districts

S.No. Name of the State/UT No. of dist- No. of dist- No. of dist- -
: ricts covered rict propos- ricts
so far od 10 be remaining

covered dur-

ing 1992-83
1 2 3 4 5
1 Goa 02 ' - -
2. Jammu & Kashmir 14 - -
3. Andaman & Nicobar 02 - -
4. Chandigarh o - -
5. Dadra & Nagar Haveli 01 - -
6. Daman & Diu 02 - -
7. Lakshadweep ()] - -
8. Pondicherry 04 - -
9. Orissa 12 o1 -
10 Karnataka 18 02 -
11.  Manipur 07 01 -




389 Writien Answers PHALGUNA 6, 1913 (SAKA) Written Answers 390

S.No. Name of the State/UT  No. of dist- No. ofdist-  No. of dist-
ricts coverad rict propos- ricts
80 far od to be remaining
covered dur- :
ing 1992-93
} 2 3 4 5
12 Andhra Pradesh 2 02 -
13. Haryana 09 02 o
14. Rajasthan 20 04 03

-
0
-
-
e
8

16.  Himachal Pradesh 08 2 02
17.  Mizoram 02 02 .

18.  Maharashtra 20 03 o7
19.©  Madhya Pradesh % 10 .

20. ° Meghalaya 04 o1 -

21.  Bihar 26 () "
22.  Punjsb 08 02 02
23.  Uttar Pradesh 36 08 18
24 Arunachal Pradeeh 05 02 04
25.  Dehi ' o2 ; )

26. Guamat 09 2 08
27. Sikkim o1 o1 02
28 Tipums : 2 . 02
23 Nagelnd 02 ) (<
. Assem® . o1 22
31.  TamitNadu* . . 21
2 West Bengal * . . : 17

*  The State of Assem opied for the scheme recently.
*=  The State of Tasmil Nadu and West Bengai have nat opted for the scheme-so far.





